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Profit and Loss in SAIL

2538. SHRI P.R. DASMUNSI : Will the M inister of 
STEEL be p leased to state :

(a) the profit and loss in each of the Steel plants of 
Steel Authority of India Lim ited (SAIL) during each of 
the last three years; and

*(b) the production of various items therein and the 
m anpower involved, during the above period?

THE M IN ISTE R  OF STEEL AND M IN ISTE R  OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) ; (a) the 
Profit and Loss (-) in each of the Steel Plants of Steel 
Authority of India Lim ited (SAIL) during each of the last 
three years is as fo llows :

(Rupees in Crores)

Plant 93-94 94-95 95-96

Bhilai Steel Plant 367.78 639.47 819.31
Durgapur Steel Plant (-) 212.57 (-) 94.33 (-) 173.98
Rourkela Steel Plant 3.41 18.97 (-) 56.64
Bokaro Steel Plant 467.82 662.21 805.95
Alloy Steels Plant (-) 14.23 (*) 5.87 1.12
Salem Steel Plant 4.05 21.14 4.15
Others
(non-plant Units 
of SAIL)

(-) 70.93 (-) 78.26 (-) 81.30

SAIL 545.33 1163.33 1318.61

(b) The Production of Saleable Steel and Manpower 
involved during the above period is as fo llows :

Saleable Steel Production

(in ‘000 tonnes)

Plant 1993-94 1994-95 1995-96

Bhilai S teel Plant 

Durgapur Steel Plant 

Rourkela Steel Plant 

Bokaro Steel Plant 

Alloy Steels P lant 

Salem Steel P lant

3335

642
1130

3205

160

46

3409

852
1201

3168

154

56

3495

947

1148

3330

187

48

SAIL Total 85J8 8840 9155

/
Manpower

(as on)

Plant . 31 -3-94 31.3.95 31.3.96

1 2 3 4

Bhilai S teel P lant 54663 53620 52730

Rourkela Steel P lant 30719 % 33796 34141

1 2 3 4

D urgapur Steel Plant 29590 29282 28567

Bokaro Steel P lant 48075 47928 47485

A lloy S teels P lant 6775 6654 6533

Salem Steel P lant 1381 1529 1584

Sub tota l 171203. 172809 171040

O thers (non-p lant 
units of SAIL) *

16697 16697 16464

SAIL Total 18790(5 189506 187504

[T rans la tion ]

Funds Allocated for W elfare of SCs/STs

2539. DR. BALIRAM ;

SHRI KACHARU BHAU RAUT ;

W ill the  M in is te r  of W E LFA R E  be p le a s e d  to 
state :

(a) the am ount allocated by the Union Governm ent 
for the welfare of the Scheduled Castes and Scheduled 
Tribes in the country, during each of the last three years, 
State/UT-wise;

(b) the number of fam ilies expected to be benifited 
as per the scheme and the number of fam ilies actually 
benefited  there in ;

(c) w hether the allocated amount has not been fu lly 
utilised; and

(d) if so, the reasons therefor?

THE M IN ISTER OF W ELFARE (SHRI BALW ANT 
SINGH RAMOOW ALIA) ; (a) Under the C entral/Centrally 
Sponsored Schem es meant for the welfare of SCs and 
STs th e  a llo c a tio n  is m ade sch e m e -w ise  and not 
S ta te -w ise . H ow ever, funds  re leased  to  S ta tes/U Ts 
during the last th ree years is g iven in the a ttached 
statem ent - I.

(b) Details are at statm ent-ll.

(c) and (d). Under most of the Schemes the funds 
a llo c a te d  w ere  u tilise d  e xcep t in the S chem es of 
B o o k  B a n ks  fo r  S C /S T  s tu d e n ts , C o a c h in g  and 
A llied  S chem es and U pgradation of Merit of SC/ST 
S tu d e n ts  d u rin g  1 9 9 5 -9 6  due  to th e  fo llo w in g  
reasons :

(a) N on-rece ip t of com ple ted proposa ls from  the 
States/UTs;

(b) N on-provis ion of adequate matching share by 
the State G overnm ents/UT Admns.


